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CENTRAL -AD.r·tI'N,lSTRATIVE TRIBUNAL' 
JAIPUR BENCH, 

JAIPUR. 

Yaran Singh, ~.'0 Shri Budh Singh, aged about ~3 
years, at present ernpl0yed on the post of.Sr.Arti­
·s~n.K~allasi, under Loco Foreman fulera, Jaipur 
D1v1s1on. 

Manmohan, S/ C• Bhr i Mahesh Prasad Sharma, 
aged about ~3 years, at present employed on the 
pest of Senior Artisan Khallasi, under Loao Foreman, 
Fulera, Jaipur Division. · ; 

~urendra Singh, S. 1.:0 Shri Ram Bharosi, aged ~bout 
48 years, at present empl0ved on the post of Seni0r 
Artisan Khallasi under Loc6 Foreman, Pulera, · 
Jaipur Division. 

. . . Applicants • 

V E R S U S 

Union of India, thr0u9h General Manager, 
Western R~ilway, Churchgate, Mumbai. 

Divisional Railway Manager, 
western Railway, J'aipur Division, 
Jaipur. 

Senior Divisi6nal Mechanical Engineer, 
We~tern Railway, Jaipur Division, 
Jaipur. 

Fc•r Applicant 
Fc.r Resi; .. : 1nd.sn t;:; 

Mr. Shiv I:urnc,r 
Mr.R.G.Gupta. 

l 

• ••• Respondents. 

Date of Decision : 25.1.2001 

CORAM : 

HON'BLE MR.S.f.AGARWAL,JUDICIAL MEMBER 

H0N'BLE MR.A.F.NAGRATH,ADMINISTRATIVE MEMEER. 

*** 

PER HON'BLE MR.S.K.AGARWAL 

In this O.A. filed under Section 19 of the Admini­
etrative Tribunals Act, 1985 applicants mate a prayer to 
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direct the respondents to grant pay scale cf Rs. 950-1500 
w.e.f. 9.9.19S1 :2 and also:-• tc· grant difference of pay with 

all consequential benefits. The case of the applicants is 
that applicants have already cleared the required formali-

ties and jurniors to the applic~nte have already been 
pr0m0ted in the pay ecale of Rs.950-1500, therefore, appli-

/ 

carits are also entitled to the pay scale 0f Rs.950-1500. 

In the reply filed by the respondents it h~s been 
made cle~r that the post of Fitter Grade-III were surren-

dered and etaff was decla=ed as 3urplus. It is also made 
clear that no junior t0 the applicante were promoted. It 

is al.::o st.:ited in the reply that due to:· cl.:.e&Jr(,Of Steem 

Loco 2hadea and Gauge Conversion all the posts of Fitter 

Grade-III were surrendered, therefore, matter of promotion 
of the ·applicants could not be proceeded. There is no re-

joinder of the contention of the respondents in the reply. 

cortversion the pcet of Fitter Grade-III uere surrendered 

and no juni0~ to the applicants have been promoted, there-

fore, in our considered view applicants having no case for 
inter~ feren.:e t.y thi.:: Tribunal. There f.:.r..:, this 0. A. is 

dev0id of any merit and liable to b~ diamissed. 

we, therefore, dismissed this 

with no Grder as to costs. 

tt_._._p:,,. 
(A.P.NAGRATH) 

Administrative Member 

C•.A. havin9 no merits 

~ 
/cs.K.AGARWAL) 

Judi ·=i al Member 


